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| TEM NO. MM 2A) COURT NO. 2 SECTI ON XV

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

I.A NO 8/11 IN
Petition(s) for Special Leave to Appeal (CGivil) No(s).17402/2010

(From the judgenent and order dated 06/05/2010 in LPA No. 678/2010 &

SCA No. 10797/2009 of The H GH COURT OF GUIARAT AT AHVEDABAD)

M C. METAL(P) LTD. Petitioner(s)
VERSUS

DI STRI CT COLLECTOR , AHMEDABAD & ORS. Respondent ( s)

Date: 02/02/ 2011 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE ALTAMAS KABI R
HON BLE MR, JUSTI CE CYRI AC JOSEPH

For Petitioner(s)
Arti Singh, Adv.

Debasis M sra

R P. Bhatt, Sr. Adv.
Mohit Kumar Shah, Adv.

For Respondent (s)
[ appl i cant

Hemant i ka Wahi , Adv.

S §F 55 5 F

Kam endra M shra , Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Let |.A 8 of 2011 be heard along with the nain natter.

(Sheet al Dhi ngra) (Jugi nder Kaur)
Court Master Court Master



